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STATISTICAL DATA OF CASES OF COMMERCIAL COURTS, COMMERCIAL APPELLATE COURTS AND MEDIATION CENTRE IN THE
STATE OF MEGHALAYA AS PER THE NOTIFICATION DATED 29TH APRIL,2020 BY MINISTRY OF LAW & JUSTICE (DEPARTMENT OF
LEGAL AFFAIRS), NEW DELHI, FOR THE MONTH OF August, 2023.

Form 1

List of cases e-filed during the month

Sr Court
No

District Case No

(4)

PetItioner Name vi Advocate
Respondent Name

Advocate
Mobiie
Number. _ (7)

Advocate
E-mail Id

____#')

Date of
RegIstratIon

(9)

Date of e-
filing

(1)
l

2

(2) (3)
n-lab Cou£{ of East Khasi
Meghalaya Hills
Judge, Commercial East Khasi
Court. Shillong Hills

(Q) (6) (JO)

Form 2

List of cases in which e-Payment of Court fees was made during the month

Sr. Court
No

District Case No
Respondent Name
Petitioner Name vs Advocate Date of

Registration
Date of e-
payment of Court
Fees

(8) ,(1)
I

i

(2)
High Court of
Meghalaya
Judge. Commercial

Court, Shillong

(3)
East Khasi HIlls

(4) (5) (6) (7)

East Khasi Hills
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Form 3

List of cases in which Electronic Service of Process has taken place during the month
Sr. Court
No

District Case No e-
Respondent Name

Date of
Registration

Date of
Electronic
Service of
Process

:_.__ - ---'’Bj
(1)

I

2

(2)
High Coun of
Meghalaya
Judge, Commercial

;ouR, Shillong

East Kh£ii ARia
(3) (4) (5) ___._._._____ __ (Q> (7)

East Khasi Hills

Fbiiii
List of total no. of cases randomly allocated during the month

Sr. Court
No.

Dist rid Court NH Como Case Type Case Count (No. of
cases randornly
allocated)

(7)(1) . a
1. High 1

’3'
East Khasi Hlllg

'4 :5) (6:

2. Judge, Commercial
Court, Shillon

East Khasi Hills
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Form 7

Summary of Commercial Cases during the month

Sr

No
Court District Total number of cases

pending on the Is: day of
the month

Total number of cases
instituted during the
month

Total number of
cases disposed
during the month

Total number of
cases pending at
the end of the
month

_ __ _ __(7)_
_( 1 )

l

2

A –l
High Court of East Khagm
Vqgbqlqy q
Judge, East Khasi Hills
Commercial
Court, Shi]long

:4) (5) (6)

87 6 3

6(i): Mediation Data on Monthly Basis

Llst of cases received for Pre-Institution Mediation and Settlement and Settlement during the month

Sr
No

Name of Mediation
Centre [For

example, DLSA or
Main MediatIon

Centre Mumbai
2

Shillong Mediation

Centre, Shillong.

Tota; number of
applications pending

on the lst day of the
month

Total number of––Gi- A–ARa----- --–-bT in
applications received cases settled during starler cases during
during the month the month the month

Total AbBt)-giTa)m
pendIng

at the end of the month

(Ii
1

(3)
46

(4)
ID

(5)
1

(6)
12

(9 Non Starler)
(I : Failure)
(2 : Closed)

(7
Total=43 nos
(39 nos. of applications are in
the pre-mediation stage and
notices have been served and 4
nop. Mediation are pending)

PP
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Form 5

List of cases in which Case Management Hearing was held during the month
Sr . Court
No.

DistricT Case No PetttbBa
Respondent Name

AllvTJFe Date of
RegIstration

Date of case
Management

_.Hearing
(8)__(_1 ) __. _ (2)

1. High CouN of
Meghaiaya

CT___._-:–– lai
East KhasF
HiIIs

(5) (6i (7)

2 Judge. Commercial
Coun Shiliong

East Khas
Hi!!s

Form 6
Contested commercial cases disposed during the month

coil: Distri C:is8No
(F/ L

Petitioner Ad vo(,a {e
Name Vs
Res Dondeni
Name

Date -a aYbbihF–-bia if
Decision

Days for
dIS aQsaRegisiraii

on
Urgent
Relief

Nature of
Disposal
(Contes:ed
/

Settled)

Date of
executlo

n of
decree

Number
of days
for

Act gJaiiFl

was
sought
and Pre-
Institution

Mediation

execut lo

n of
decree
from

date of
decision

(1 3)(11 >

of Khasi
dR T=
Meghalay Hills

a

(5) (12) (14i

2

'B

Judge,
Commerci
al Court
Shillong

EAt
Khasi
Hills


